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Mr. D eputy-Speaker: The question

is:
“T hat the Bill be passed.”

The m otion was adopted.

MOTION RE: REPORTS OF THE IN
DIAN AIRLINES CORPORATION 
AND THE AIR INDIA INTERNATIO

NAL CORPORATION
Mr. D eputy-Speaker: We can take 

up the discussion half-an-hour earli
er—w e w ill be free half an  hour 
earlier—and I suppose there will be 
no objection.

Shri R ajendra Singh (C hapra): Mr. 
D eputy-Speaker, Sir, the efficient and 
w ell-phased developm ent of civil 
aviation helps to im part streng th  not 
only to our m ilitary  requirem ents 
but also to our developing economy. 
Looking a t the perform ance th a t the 
two corporations have so fa r  made, I 
feel distressed and disappointed.

Sir, w hile the corporations w ere 
being brought into existence the 
M inister concerned had assured the 
House th a t while in keeping w ith the 
special and peculiar requirem ents of 
the in ternational reputation  we are, 
for the tim e being, having two cor
porations, a t a certain  level of deve
lopment both these corporations would 
be am algam ated together. F our p re 
cious years have ro lled  by and m any 
changes have occurred since then. 
From the  economic view point it was 
im perative to bring these two orga- 
sations together so th a t we could cut 
down much of our superfluous ex
penditure. It seems tha t e ither the 
Minister has forgotten his assurance, 
or those who a re  concerned w ith  the 
manogam ent and the execution of 
these enterprises do no t feel it  neces-
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sary to look a t the economic aspect of 
th-'se enterprises.

The Estim ates Comm ittee as well 
as certain comm ittees on the deve
lopment of civil aviation had suggest
ed that w ell-balanced developm ent 
of civil aviation could not be achiev
ed unless we have side by side a re 
search and developm ent section 
which could cater to the increasing 
industrial needs of the air corpora
tions. When I look at the reports,
I find tha t even here our perform ance 
has not been anything but distressing 
and disappointing.

I t  was agreed—and the Estimates 
Comm ittee had also made a c lea r 
suggestion to th a t effect—that Cor
porations should be, as fa r  as possi
ble, freed from  the octopus of depart
m ental officials. It seems the M inis
ter concerned or the men who are- 
responsible for running these en te r
prises have conveniently forgotten it. 
So far we Wave not taken any m ea
sures to see to it tha t the men who 
can actually deliver the goods a re  
put in there. Only the officials, ju s t 
as a m atter of custom ary duty, are  
put in there. This has retarded the 
grow th of the corporations as w ell as 
civil aviation.

You will find, Sir, tha t the annual 
reports clearly show to w hat extent 
we are incurring losses. Only a few  
days before I had a ta lk  w ith a very 
high official of one of the corpora
tions and he told me tha t so fa r  as 
the losses w ere concerned no im 
provem ent could be made unless re 
bate is granted on oil and fuel.
N aturally , 1 went into the details of 
the  reports and m ade anxious en
quiries w hether we could no t m ake 
certain  im provem ents by .effecting 
economy in our expenditure. My en 
quiries have revealed certain  things 
which could be term ed scandelous, to 
say the leapt. I shall come to them  
later.

Sir, certain suggestions m ade by
the Estimates Comm ittee to bring
about economy in the operation and
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adm inistration of a ir corporations 
•were not carried out. Firstly , the
Estim ates Comm ittee said tha t the
w ork-load at C alcutta Base and a t
Bombay Base is som ething like 41 
per cent and 43 per cent respectively— 
I am speaking subject to correc
tion  about these figures—but so
fa r as the w ork-load a t Delhi 
Base is concerned it is only a 
little  above 14 per cent and, the re 
fore, it was suggested that, in the 
in terest of economy this base should 
be abolished. This suggestion was 
made more than a year ago. 1 had a 
talk  w ith the employees as well as 
responsible officials, and they also 
told me tha t the operation w ith the 
establishm ent of an Area Base in 
Delhi is absolutely superfluous. But 
we are having it, and in tha t way we 
•are incurring unnecessary expendi
ture.

So far as inefficiency • in the opera
tion and m anagem ent of the corpora
tions is concerned, you w ill find tha t 
after nationalisation rules could not 
be fram ed in a m anner w hereby 
those who were responsible for 
•operating the m anagem ent at Base 
could be given sufficient pow er with 
the result that invariably the men at 
the Base have to make references to 
th e  higher authorities causing un
necessary delay.

As regards certain unnecessary ex
penditure, 1 would like to rem ind the 
House of the purchase of Heron air- 

•crafts. Some three years before, 
'.eight Heron aircrafts w ere purchas
ed a t a cost of Rs. 70 lakhs. Now 
we find that seven of them are  lying 
grounded, either because of their 

"heavy running cost, or we do not 
"have pilots available today to fly 
them Besides that, our M inister has 
also confessed some few months ago 
in this House tha t the purchase was 
a  bona fide mistake. Now, if we can 
commit m istakes which would cost us 
over Rs. 70 lakhs, I do not know 
■what would be the fu tu re  of this 
country  and the fu tu re  of the  public
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enterprises. That way, those who are 
opposed to public en terprise  w ill 
na tu ra lly  get a handle in running us 
down.

Again, it was suggested by the 
Estim ates Comm ittee tha t route p a t
tern should be critically re-exam ined 
so tha t the routes which do r o t  offer 
us any profit or which do not have 
much prospect in the near fu tu re  
should be term inated and new routes 
which have certain good features 
might be opened. There are  certain  
routes where our losses are  over 75 
per cent. Out of 37 routes, in two 
routes we are having over 70 per cent 
of loss. Over six o ther routes our 
losses are something like 50 p e r cent 
and there are  very few routes—only 
six routes to be exact w here we are 
having just nominal profits. So, 
considering these aspects, you w ill 
agree how urgent and how im pera
tive it is to have a critical re -ex a 
mination of the routes. B ut you 
could not do it. I do not know who 
is responsible for not doing it.

We have purchased the first in
stalm ent of Viscounts. We have spent 
over Rs. 30 lakhs on each. For the 
second instalm ent tha t we a re  get
ting, we will be possibly paying 
Rs. 40 lakhs. T hat is, on every a ir 
craft, we are going to lose Rs. 10 
lakhs. That way we will be losing 
a total of Rs. 50 lakhs.

Now, on the night airm ail services, 
we made staggering losses—losses 
which we cannot afford. So, taking in 
to consideration everything, w e find 
tha t either the chief executives who 
are  responsible for operating this 
public enterprise are  not sufficiently 
imbued with a spirit of service oi 
they do not have the commercial 
sense. At the very outset, the Esti
mates Committee pointed out tha t 
only those persons who have a coot- 
m ercail sense, who have sufficient 
knowledge of these enterprises should 
be given the responsibility. B ut the 
M inister possibly forgot it.
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Again  I  exam ined the balance- 
sheet of th e  IAC and I found th a t 
Rs. 19 lakhs have been given to the 
agents as commission. We are  h av 
ing a loss of over Rs. 1 crore in the 
IAC, and  yet Rs. 19 lakhs have been 
s traigh taw ay given as commission to 
the agents. We have our booking 
office. This enterprise is completely 
the monopoly of the S tate and  still 
we spend on establishm ent, on office 
an d  personnel, and we are  having a 
commission agent also. T hat w ay we 
lose Rs. 19 lakhs.

A nother thing is advcrtism ent. 
A dvertisem ents a re  m ade to secure 
custom ers only w here there is rivalry  
or competition. Here, in th is a ir  busi
ness, we have practically  no com peti
tion  except in certain  parts  of Assam 
and  th a t too not on the  passenger 
side bu t only on th e  fre igh t side. We 
have spent on advertisem ent over 
Rs. 7 lakhs. I do not know  for whose 
benefit these advertisem ents have 
been m ade and the expenses incurreu. 
T hat way, Rs. 19 lakhs plus Rs. 7 
lakhs, th a t is, Rs. 26 lakhs, a rithm eti
cally, have been throw n into th e  gu t
ter. We could have saved th a t money 
and th a t w ay economy could have 
b*an effected.

I visited certain  a ir  offices and I 
found th a t the stationery  kep t there  is 
so abundan t th a t I was aghast and 
thought w hether in a country w here 
w e a re  passing through critical sages 
of developm ent we can afford such 
luxuries. Bundles of files, stationery, 
fu rn itu re  and o ther articles a re  lying 
there  ju s t for fun and joy. On 
balance, w e have *ver Rs. 5 lakhs 
spent on them. It could have been 
curtailed . If  th e  chief executive had 
a com m ercial sense h e  could have 
seen to it  th a t necessary economy 
was effected th ere  also.

A t C alcutta we have an overseas 
airw ays travel agent. Rs. 11 lakhs w ere 
advanced to th a t fellow  and  th a t fe l
low  has run aw ay w ith th a t money. 
H e  is untraceable. A nd the story  does

not end here. A t the tim e of nationa
lisation, Rs. 75,000 w ere outstanding 
from  him. T hat w as no t realised, and 
Rs. l i  lakhs w ere given to him  and 
he has run  aw ay w ith  it. T hat 13 
my information. I do not know  how 
fa r my inform ation is correct. I  
speak subject to correction. If  these 
things are there  and if this is how 
things would proceed, I th ink  th a t 
this corporate body, a nationalised 
undertaking, would be condemned and 
those who are  opposed to planning, 
those who are opposed to public 
ow nership of enterprises, w ill find 
fau lt w ith us, laugh a t us and decry 
us.

I am very sorry to  say a ll this. 1 
am against nobody. If a t a ll anything 
could be possible for me to do for 
the labourers, or fo r th a t m atter, fo r 
any of m y countrym an, in getting 
them  a job, etc., I can in m y own 
hum ble way subscribe and contri
bute. B ut then no job could be p ro 
vided to anybody if  th a t job  cuts aft 
the root of the economy th a t w e ar* 
here called upon to effect.

Now, ju s t see the PRO, a separate 
departm ent. The IAC knew  w ell 
th a t i t  is running through heavy 
losses. From  every q u a rte r cries are 
coming th a t the IAC is not m anaging 
>t£ affairs w ell, and some day we do 
not know w hat would be the  fa te  Of 
this IAC. B ut in spite of a ll this, a  
PRO section was institu ted , estabish- 
ed, and  who are  in the PRO. 
Ju s t in the  new spapers i t  came 
out th a t now, a t  the aerodrom e 
a ir  offices, we will have blue-sareed 
girls w ith fine faces. Do not say that 
I  am against women. I am not.

Mr. Deputy-Speaker: Then he is
against fine faces.

Shri Nath Pai (R ajapur): Or
against blue sarees.

Shri Rajendra Singh: I say if
there is any necessity of appointing 
anybody regardless of sex, you m ake 
the  appointm ent on m erits. B ut if
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appointm ents a re  m ade sim ply b e 
cause somebody has fine face, n a tu 
ra lly  th is country w ill have bad day* 
to face.

Shrimati Ila Palchoudhari (N aba- 
dw ip ): A hostesa has to be a lady.

Shri Rajendra Singh: I tru s t th a t 
the  hon. M em bers w ill appreciate tl-e 
po in t of veiw  th a t I am putting  forth.

I am against nobody, w hether one 
be a m an or a woman.

M r. Deputy'Speaker: The hon.
M em ber w ants to  plead th a t even 
m ales can be good hostesses!

Shri R ajendra  Singh: Not that. My 
subm ission is th a t the D epartm ent is 
entire ly  superfluous. The plea th a t 
w as brough t in for establishing th a t 
D epartm ent w as th a t the passengers 
a re  being inconvenienced because the 
operators a re  very  busy w ith tran s
p o rt m atters and th a t passengers find 
i t  difficult to  know particu lars about 
route, tim e etc. If th a t is the problem, 
w hy girls should be appointed su r
passes m y comprehension. Men who 
can discharge th a t duly efficiently, 
honestly, can be appointed. F or th a t 
m atter, one may be a m ale or a female, 
b u t there cannot be any distinction 
based on sex.

I now come to  ano '-ier im portant 
aspect. A t the tim e of nationalisation 
i t  was stated  th a t in Ihe m atte r of 
labour relations categories would be 
in teg ra ted  and nobody would be 
allowed to feel slighted or unjustly  
treated . " S ince1 then m any committees 
have gone into it and recently a tr ib u 
nal was appointed. B ut when I w ent 
to the  employee.1;, I found tha t this 
single problem  of stabilising the 
categorisation has not as yet been 
done, either b y .th e  com m ittee or th e  
tribunal or the managemerit, With the 
resu lt tha t there  is a feeling of resent
m en t among the workers. I hope the 
M inister w ill look into th is aspect of 
th e  m atter.

I am  again coming to th e  question- 
of economy. W hen they  consider th e  
question of economy, they  should also 
see to it th a t labour gets the ir dues 
and  they  a re  no t unfairly  trea ted , 
because they are  aw ay from  th e  n o r
m al control of the  G overnm ent. W hat 
happens today in the C orporation is. 
th a t some persons, who happen to  b e  
th e  favourites of the  chief executive, 
get prom otions w hen they  a re  no t 
called for. I can cite several exam ples, 
if  th e  M inister would like to have 
them. H ere I have w ith m e hundreds 
of cases w here those who did not 
deserve prom otions w ere sim ply ele
vated  and lifted from  th e  7th and 8 th  
g rade to the 12 th grade, w hich is such 
a big jum p. In the case of a lady, who 
a year before was in the 6 th grade, 
she is now in the 12 th  grade. This has 
b rought about heart-burn ings, w rang- 
lings and resentm ent among the  
labour. They a re  surprised a t it. If 
somebody is to be favoured or lifted, 
he should be lifted up stric tly  on 
merits, not because somebody happens 
to be the favourite  of th is man or 
somebody happens to be the favourite 
of that man. There are  hundreds of such 
cases. In some cases, people who 
possess good qualifications and m erit 
are  ju s t rotting for fou r or five years 
in rtrad" 5 or 6 , w herever they are, 
w ithout any prospcct of going up.

It was dem anded by th e  employees 
th a t channels of prom otion should be 
available to ail employees, w henever 
there  is any possibility of prom otion 
or going up and th a t there  should not 
be any unnecessary m anipulations.

15.55 lirs.
LShhi B a r m a n  in the Chair]

If on'y thought and attention  is given 
to it, it can be done w ith in  one day. 
But, it has not been done so far. T here 
are only 19 categories, and 19 cate
gories are not too many. If  we give 
careful a ttention to  it, the  problem  
eould be solved in one day.

Then there  is th e  entertainm ent, 
allowance to  th e  officers. C ertain.
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officers are  given entertainm ent allow 
ance entertajn  the  possible custo
m ers or those who approach for p u r
chases. But, so fa r as my inform ation 
goes, this allowance is straightaw ay 
pocketed by those officers. These 
allowances a re  never pu t to the p u r
poses for which they  a re  intended. I 
am not going to name the man, bu t 
there is a man—if you send C.I.D. 
people, you will know tha t it is true— 
whose house is fu ll of bottles of Pepsi 
Cola and many other articles of 
luxury  m eant for the customers, the 
passengers. T hat man is utilising it 
entirely  for his own fam ily purposes. 
A t one end you say tha t losses could 
no t be avoided, because the excise 
duty and sales tax  are too heavy, and 
a t the o ther end, som ething which 
could have been easily avoided has 
not be avoided. Something which 
should not have been expected or 
thought of about big officers is hap
pening. W hat a regrettable and dis
tressing situation it  is!

Thee, the civil aviation, A ir Force 
«nd the aircraft industry  should have 
«n integrated, co-ordinated approach 
to this problem. Nothing is being 
done. Be it A ir Force, be it civil 
aviation, be it a ircraft industry, all of 
them  are inseparable components of 
the same problem. Since today there 
is a very big and pow erful Minister 
in charge of T ransport and Communi
cations, I tru st and trust fervently, th a t 
he will see to it tha t these three 
im portant components are brought 
together so tha t phased and w ell- 
regulated development takes place.

Then there is an advertisem ent that 
certain aircrafts of IAC are  for dis
posal. Sim ilarly, certain aircrafts of 
A ll are  also for disposal. Both parts 
of the same organ are disposing their 
aircrafts. N aturally, when tht'y go to 
th e  m arket together, they w ill fetch a 
sm aller price. They could have been 
conveniently exchanged and thereby 
w e could have saved some foreign 
exchange. B ut that has not been done.

The most distressing thing here is 
th a t the adm inistration is top-heavy. 
From  grade 10 to grade 19 the expen-
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diture  on salaries and allowance*
comes to over 55 per cent. So, on one 
side you do not concede th e  reasonable 
demands of the w orkers and, on the 
o ther side, you just throw  aw ay money 
like anything and you play sixes and 
sevens. That is how you are  running 
the services of the country. I t is 
something quite despicable.
16 hrs.

A nother aspect is tha t there is too 
much talk of autonomy of the public 
corporations. I am all fo r i t  It is a 
very serious problem, ra th er a very 
critical problem, which is before the 
country. To w hat extent and of w hat 
nature and character of freedom and 
autonom y should be given to the 
public corporations and to w hat extent 
public corporations should be account
able to the sovereign body of the 
country is a problem which should 
have been tackled long long ago, 
Public corporations are not a new 
thing. It is not th a t only this country 
is having them. Some few years ago 
it has sprung up. You had it  in 
England. You had it in other coun
tries also and there in the course o f 
operation people felt that authorities 
and the chief executives of the Cor
porations should be given the freedom 
so far as financial flexibilities are  con
cerned and so far as certain commer
cial m anoeuvrability is concerned, but 
so far as responsiveness to  the direc
tion of the political hands is concern
ed, th a t would never be sacrificed. 
Trouble has arisen only w here respon
siveness to political directions has 
been avoided or sacrificed. Political 
direction which is responsive to pub
lic feeling must rem ain there. I  have 
heard that the Congress P arty  has 
collected some persons to give certain 
suggestions about this problem, bu t I 
think the best course—and popular 
course rather—should have been that 
em inent personalities of this House, 
irrespective of their party  affiliation, 
should have been brought together 
and should have been called upon to 
form ulate the rules, the procedure and 
the set up which could have guided 
the Corporation.
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W ith the  belief th a t today a  very  

pow erful man, a m an w ith very  bold 
vision, is on the  stage as th e  T rans
p o rt and Comm unications M inister, 
w ho w ill clear the  augean stable and 
recast th e  w hole th ing  so th a t 
n e ith er the  concept and efforts of 
nationalisation nor the concept and 
efforts of public corporations could be 
decried by people, w ho a re  hostile to 
p lanned economy and hostile to the 
socialist concept of society, I thank  
you.

Mr. Chairman: Motion moved: 
“T hat the A nnual R eports of the 

Ind ian  A irlines C orporation and 
the  A ir India In ternational C or
poration fo r the year 1958-57, laid  
on the  T able of th e  H ouse on th e  
13th November, 1957, be taken  
in to  consideration.”

Shri Joachim A lva (K anara): A bout
th ree  years ago ..........

Shrimati R ena Chakravartty (Basir-
h a t) :  A bout fiva y e a n  ago.

Shri Joachim A lva: I am  sorry,
about five years ago—w hen «  are 
rushing through tim e, w e are forget
ting  yesterdays and the w orld is 
moving so fast—I w as th e  la s t speaker 
on th e  A ir Corporations Bill, w hen it  
w as passed by th is H ouse one ho t 
afternoon. I m ust not forget to pay 
m y tr ib u te  to Shri K aushik, w ho sa t 
n ex t to  m e on the sam e bench and 
w ho w as tak ing  a grea t in terest in 
th a t Bill. On the  m orning th e  day 
after, i.e., th e  n ex t day, he  crashed in 
a “plane'. Though very  late, I would 
like  to pay m y hum ble tr ib u te  to  h im  
because he took a g rea t deal of in te r
est in th e  A ir Corporations B ill by  
moving m any hon. M em bers here. I t  
w as a  sad affair th a t h e  w as dead 
w ithin tw elve hours of the  passage of 
th a t Bill.

Ju s t a w eek before th a t w e had  a 
Comet crash in C alcutta. T he B ritish  
a re  g rea t pioneers in  aviation and as 
I m entioned to the House the  o ther 
day, I a ttended the Fam borough  A ir 
8 how  on th e  invitation  of th e  B ritish
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Society of A ircraft M anufacturers. I t  
w as a m agnificent show—a show  of an 
effort of 50 years and th e ir  g rea t 
enterprise. B u t w e do no t w an t th a t 
th e ir  bones should be laid  in our land  
in th a t fashion, in the sense th a t so 
m any crashes have occurred in  
C alcutta.

A part from  that, in 1948 th e re  w as 
a crash of an A m erican a irlin e r w hich 
carried  a very  valuab le  load of 40 
journalists and o ther w riters and to  
these men, w e w an t to pay  a hum ble 
tr ib u te  from  the floor of th is House 
w ho are  no t know n perhaps by  names. 
To them  and to all th e ir  fam ilies w e 
pay a hum ble tribute.

We should no t forget ou r own peo
ple who crashed in th e  K ashm ir  
Princes. The K ashm ir Princes is an 
incident of th e  type w hich never 
occurred in the h istory of the  w orld. 
Somebody p lanted  a tim e bomb in th e  
aeroplane and so m any valuab le  lives 
of the new  Chinese Republic (Red 
C hina)—m en who w ere pioneering 
and w ho w ere going fo r a g reat con
ference, th e  B andung Conference— 
w ere lost. We had a num ber of our 
own people in the K ashm ir Princes. 
They w ere our own m en and eve* 
girls and I would like to  pay a tr ib u te  
to the hostess, w ho passed h e r b e lt 
to  the  pilot, perhaps w anting to  save 
his life  a t th e  cost of h e r own.

Coming to  the  A ir-Ind ia  In te rn a
tional, it is a very  g rea t pioneering 
institution. We should not forget to  
pay a  tr ib u te  to  th e  A ir-Ind ia  In te rn a
tional, pioneered by ano ther g rea t 
man, Shri J . R. D. Tata, and  supported  
by very able staff, who have spread 
them selves to  a ll com ers of the  w orld. 
The staff of A ir-Ind ia  In ternational, 
w hether they be pilots, engineers, 
hostesses or o ther ground o r traffic 
personnel,, everyone of them  conducts 
him self or herself as an am bassador 
of our country abroad. They a re  w il
ling to  serve us and to  be  ever a t o u r 
service. I w ill not be doing any injus
tice if  I say th a t th e  m en of ou r In te r
national A irlines are  m ore conscienti
ous, m ore dynam ic and  ever a t  o u r
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service then  even the men, 
and wom an of our foreign 
service. The people of A ir-Ind ia  
In ternational a re  a new body and a 
pioneering body. M ore and m ore 
dem ands are  m ade on them  and they 
w ork  fo r 24 hours, around the clock 
w ithou t any re s t and perhaps w ith  less 
le isure  than  our young men and  
wom en in the  Indian  Foreign Service. 
I f  such be the m en of our A ir-Ind ia  
In ternational—unfortunately , I was 
no t present w hen my hon. friend 
spoke and I do not know  w hat he 
said, or if he ever said a w ord  of c riti
cism about ou r personnel in the  A ir- 
India In ternational—I w ill join in th e  
tr ib u te  by paying m y hum ble tr ib u te  
to  the  m en whom I saw last year in 
so m any countries. I w atched them  
in eight foreign countries and  would 
again re ite ra te  th a t th e  A ir-Ind ia  
In ternational is doing an excellent job. 
16.8 hrs.

[M r . S p e a k e r  in  the Chair]
M ay it  continue w ith the  sam e vigour, 
efficiency and quality  of service, w ith 
out any deterioration  in standards and 
m ay th e  high standards its founder 
and  pioneer and  sponsor set in  th e  
beginning be followed to our g rea te r 
glory and to carry  g rea te r cred it 
abroad.

B ut th a t cannot be said of the 
Indian  A irlines Corporation. The 
Indian  A irlines C orporation inherited  
a very  bad legacy. T here w ere  about 
eigh t kinds of business houses ru n 
ning  the  different lines w hich w ere 
m erged in to  th e  Indian  A irlines C or
poration  by th e  Bill w hich w e passed. 
T hey a re  having an annual loss of 
Rs. 120 lakhs and th a t loss they have 
no t been able to  reduce substantially . 
They have perhaps given us valid  
reasons in the  sense th a t the ir payload 
has increased by about Rs. 90 lakhs 
an d  they  have  had  to  buy Viscounts 
and  various other aircraft. D eprecia
tion is  very  high. Be th a t as i t  m ay, 
w e w an t a  perfect airline, as m y hon. 
fr ien d  said. W e m ay have an in teg
ra te d  airline. W e m ay have both  the  
lines u nder one in teg ra ted  body.

W hatever th a t m ay be, as 
long as they a re  continued we 
would like one goal, one banner of the 
same hue. We do not w an t one w hite 
colour on th is side and  black colour 
on the o ther side. We w an t the  A ir- 
India International and the Indian 
Airlines C orporation to  be of th e  same 
brand of quality, service, in itia tive and 
progress.

Th” Indian Airlines Corporation is 
now tn : by one of thr> ablest
officers of the A i r  Force, C om odj.v 
Lai. Not th a t it was badly managed 
in the past, perhaps they faced a  lot 
or ordeals in the beginning. They faced 
the  teeth ing  troubles of the Indian 
A irlines C orporation w ith  eight nurses 
holding one baby, as I said, bu t just 
now w e have p u t Commodore Lai as 
the  G eneral M anager of the Indian 
A irlines who w ith  the  know ledge at 
the  Indian  A ir Force perhaps w ill be 
able to in tegrate  th e  Indian A irlines 
in such a m anner th a t the  Indian A ir
lines Corporation and th e  A ir-Ind ia  
In ternational w ould be two wings of 
one mighty body, the o ther m ighty 
body being the  Indian A ir Force, so 
th a t these th ree  bodies, th e  Indian 
Airlines Corporation, the  A ir-Ind ia  
In ternational and the  Indian  A ir Force, 
may be of the greatest service in tim es 
of emergency and w hen our security  
is threatened, ju s t as when the K ash
m ir trouble w as on, all the  airline 
operators w en t to  th e  help  of the 
nation and rescued as m any lives as 
possible. I would like the pilots, the  
personnel, the  directors, the m anagers 
and air hostesses of the  Indian  A ir
lines Corporation to be as m uch up
graded as they are  in the  A ir India 
International.

S tarting  w ith ground personnel, we 
w ant them  to have very  good w ork 
shops. We do not w ant the  Indian  
A irlines Corporation and the  A ir India 
In ternational to be dependent en tire ly  
on the H industan A ircraft Factory 
workshops. T hat w orkshop is fa r  away. 
Once in th ree  o r fou r o r five years, 
the  planes m ay go there  fo r a very 
good check up. I  w ould like to  have 
monthly, six-m onthly  and annual
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checks to be done by first class w ork
shop and repairing  w orkshop. The 
A ir-Ind ia  In ternational m ust have one 
first class w orkshop as it has in Santa 
C ruz and the Indian A irlines C orpora
tion should have one in D elhi or some 
o ther convenient place so th a t the 
bu lk  of our planes may be w ell looked 
after. I th ink we have th ree  Super 
constellations in the A ir India In te r
national and 8 o ther Super constella
tions, m aking a fleet of 11 aircraft, 90 
dakotas, etc., in the Indian A irlines 
Corporation. They m ay be looked a fte r 
by both these w orkshops attached to 
each of these Corporations.

G round personnel is very  im portant. 
The pilots a re  very daring and self- 
sacrificing. We cannot forget them. 
Often I have raised this m atter in this 
House th a t we cannot forget the 
dependents of the  poor pilots who 
crash in the air. I was taken by one 
of ou r ablest pilot from  London to 
Faw nborough. The pilot m ade a very  
im portan t observation to me. I asked 
him, are  you m arried . He w as 35. He 
said, “I cannot afford to get m arried; 
I do not know  w hat is going to h ap 
pen t j ni • tom orrow. W hat w ill h ap 
pen to my w ife and children if any 
th ing happens; I would like to  m arry  
a professional woman, a doctor or 
som e o ther professional who w ill take 
care of m y fam ily even if I crash 
tom orrow .” These a re  feelings th a t 
Should no t be there  in  the  m inds of 
th e  finest young men, m en w ho do 
bigger sacrifice than  you or me. Most 
of us have been in the prison yards of 
th e  land. W e w ere never ready for 
death. Some of us may have been 
ready  to go to the gallows or be flog
ged. H ere a re  young m en w ho are 
ready to  die. W hether it  is the 
B.O.A.C., or Pan Am erican or Q antas 
o r Swedish A irlines or any airlines in  
th e  world, a ll th e  pilots a re  doing a 
grand job. They are  ready  to crash 
in any p a rt of the world, unknow n 
to  the ir families. P e rh a p s ,. th e ir last 
rem ains are no t got. I w ant the A ir 
India In ternational and th e  Indian  
A irlines C orporation no t to  forget the

pilots, not to forget th e  crew  who  
perish  on the high seas. They have 
to be amply compensated. Provision 
lias to be made for th e ir w ives and 
children, for the children un til they  
com e of m ajority  age so th a t they  may 
be  w ell looked a fte r by the  C orpora
tion as long as the C orporations get 
enough loans from  the G overnm ent 
of India.

The progress of th e  A ir India In te r
national has bfien really  good during 
the last year. Perhaps m y hon. friend  
is m aking his m aiden speech. If he 
has made his maiden speech, we w el
come it. He has not been able to te ll 
us in a pointed m anner as to  w h at are  
the defects in the tw o Corporations.
I would perhaps give h im  cred it fo r 
raising th is discussion. These tw o 
hours w ould give am ple chance to 
review  the activities of these tw o C or
porations, w hich we w on’t get if  w e  
had  a whole debate on the  Com m uni
cations M inistry. We had  the old 
M inister Shri Lai B ahadur Shastri 
who took g rea t care of these C orpora
tions. H e was tran sfe rred  to th e  
Com m erce M inistry. We have a  dyna
mic man of Shri S. K. P atil w ho is 
fam iliar w ith A irlines problem s. We 
have as his D eputy Syed Ahmed 
w ho has been a G overnm ent executive 
in the past and who knows a lot about 
accounts.

Some Hon. Members: Shri Mohi- 
uddin.

Shri Joachim Alva: Shri Syed
M oham med and Shri M ohiuddin are 
ve ry  good friends and I get mixed, 
unfortunately.

Shri M ohiuddin’s strong point is 
accounts. The accounts of each of 
these Corporations is th e  A chilles heeL 
If w e have a  M inister w ho knows 
banking  accounts, he ought to be able 
to p u t h is finger on the  righ t ^>ot 
and point out w hat are th e  defects, 
w here the losses are, how far the 
depreciation allowances should be per
m itted, how fa r the spending of huge 
am ount on planes could be permitted. 
Above all, in the matter of storey I
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w an t the hon. M inister, not only the 
lion. M inister, bu t the M inistry offi
cials, to keep a v ig ilan t eye. Because 
any am ount of money can be spent 
on stores. I as a laym an can’t u nder
stand  how  the engines th a t we w an t 
to  buy w ith  the  £ 1  m illion loan from  
the city  of London are  being bought, 
how th e  Boeings a re  being bought 
from A m erica w ith  16 m illion dollar 
loan from  the  In ternational B ank I 
do not know  how the  engines are  
being bought in England and America. 
But, I do know th a t there  a re  m anu
facturers in England who m ake one 
part or two parts and assem bie them  
all together. A dozen people take  
credit fo r bringing out a p lane in 
England. Here, we are  buying engines 
for Boeing jets from  London w ith a 
loan ,of £1-9  m illion and w ith a 11*2 
million do llar loan from  the In te r
national Bank, w e are  buying three 
Boeing jets—707-420 which w ill be 
delivered to us in 1960. Even in 
Pakistan,—some of the  people whom I 
met have expressed th e ir great anx ie
ty th a t they  w ere no t in the  
T u n  im m ediately in 1960 for Beoing 
jets.

Boeing je t is a terrific aeroplane. 
From K arachi to  Cairo, they say, a 
distance of 2218 miles, can be covered 
in 4 hours 15 m inutes; K arachi to 
London can be covered in seven hours, 
a distance of 4051 m iles; K arachi to 
Rangoon, a distance of 1946 miles, can 
be covered in 4 hours 30 m inutes. I 
have not got the calculations from  
Bombay. Perhaps m ay be  an hour or 
two more. This w ill be  a revolutionary 
step. The Boeings w ill take us from 
■one point of India to any other point 
in the w orld or Europe perhaps in less 
time than wo could go from Delhi to 
Madras or Delhi to Bangalore. It is 
a m atte r of pride, th a t though w e have 
negotiated fo r a loan and we are  still 
negotiating for a loan in London, 
between London and America we are 
going to  have these th ree  Boeings je ts 
which w ill revolutionise our comm u
nications and which w ill b ring  us 
nearer to London or New York or any 
o th e r  place fas te r than  perhaps a ll th*
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planes tha t have flown before. Th® 
people in Pakistan  are  depressed by 
the fact tha t six airlines will operate 
in the ir te rrito ry  carry ing Boeing jets, 
th a t the A ir India In ternational w ill 
have in its fleet these je ts bu t not 
Pakistan Airways. They reg re t tha t 
Pakistan A irw ays are not able to come 
in line w ith  the  purchase of Beoing 
jets.

I t  is a happy sign th a t revenue per
form ance has increased in the A ir 
India In ternational last year by  42*3 
per cent., from 19*6 million to  27‘9 
million miles, w ith an increase of 
revenue from Rs. 676 53 lakhs to Rs. 
9(>4'88 lakhs, and the average reve
nue load factor from 55*8 to 66'3 
p e r cent. This is indeed comm endable 
increase in our revenues. The A ir 
India In ternational has a fleet of 11 
Constellations as I said and in the 
fleet of the A irlines Corporation, there  
are  66  dakotas, 12 vikings and 6 Sky- 
m asters and 8  herons. They w ere not 
very fo rtunate  about the experim ent 
in buying herons. We have some
w here to burn  our fingers sometimes. 
Aviation is such a mighty process tha t 
w hat is good today becomes debris by  
the evening and we m ay have to some
thing new  tom orrow and plan some
th ing else for the day a fte r tomorrow.

We shall have to  plan all our planes. 
I w an t to  know w hat encouragem ent 
th e  A ir Lines Corporation and the A ir 
India In ternational a re  giving to the 
budding planners, young boys in 
schools and colleges who can draw  
maps and designs for planes. Six 
thousand draw ings are  required to 
m ake a perfect plane. You have got 
young boys and j:irls in the schools 
who h a w  a fancy for draw 
ing maps for planes. W hy don’t  you 
encourage them  to m ake drawings? 
I w ant to know how the A ir India 
In ternational or the Indian A irlines 
Corporation encourages these boys and 
girls to m ake these draw ings for 
planes. From  oui of the genius of our 
boys wiH come the builders of our 
plan.es. Ju s t tw o or th ree  m en in 
Russia have done RU 104. They have 
very great engineers. They came with.
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th e  R um anian P rim e M inister. They 
a re  the  w onder of th e  w orld. They 
have  been ab le  to w in appreciation 
and  adm iration even from  the  B ritish  
side. I t  is a happy th ing th a t Moscow 
w ill be w ith in  8  hours reach by 
T ashkent. A ll the points in the w orld 
w ill be covered from  one end to the 
o ther, w hether in E ngland or America, 
o r Russia or C hina o r Japan  or A us
tra lia  w hen these planes a re  p ioneer
ing in th is line. One comm endable 
fea tu re  of the A ir Ind ia  In ternational 
th a t I w ould like to place before the 
H ouse is th a t they had  3,846 employees 
on 31st M arch 1957 as against 3,395 
in 1956, and they  have bu ilt up an 
em ployees’ co-operative bank. They 
have 1,137 savings bank accounts, 
w hich m eans th a t alm ost one-th ird  of 
th e  employees have got an account, 
w ith  a to tal deposit of Rs. 2 lakhs. 
T his is  indeed com m endable th r if t m  
a  line w here  there  are lots of troubles, 
w here  people a re  no t su re  of th e  
m orrow , w here age counts w ith e ither 
th e  a ir  hostesses or the  pilots. The 
p ilo ts can go off the  records if  they 
a re  not up  to  th e  m ark  or age can 
w ith er them , or the  a ir hostesses can
n o t stand fo r long the w ear and  tea r 
of a ir  journey. I t  is good th a t these 
employees a re  encouraged to have a 
co-operative bank, and the  m anage
m en t of the  A ir India In ternational 
and  Indian  A irlines also should see 
th a t  th e ir  employees a re  encouraged 
to  have m ore savings, th a t the 
em ployees righ t from  th e  ground staff 
to  the  top, even menials, a re  given 
a i r  passages once a y ear o r tw o years 
to  go abroad  so th a t they m ay take 
a  live in terest in th e ir organisation.

T he employees have been com plain
ing, the pilots have been com plain
ing th a t w hen w e passed our taxation  
proposals last y ear or tw o years ago 
w e w ere taxing th e ir  free  passages. 
Now, these a re  sm all th ings w hich th is 
H ouse should tak e  no te  of. B y these 
•m a ll m easures w e a re  n o t going to  
e a rn  crores. W e leave crores else
w here , and  w e should no t tax  th e  free  
passage* of people w ho ca rry  such

valuable  load of passengers abroad ' 
and h ere  in this country. Wfe should 
be very  generous and m agnanim ous in  
giving w hatever allowances they  
dem and so th a t our airlines can be  
b u ilt up  as g rea t pioneers in  th e  skies 
of which we m ay be proud.
"’ sh rim a ti Renu C hakravartty : This
is the first tim e th a t w e a re  discus
sing the IA .C . report w here th e  actual 
loss can alm ost be offset, as has been 
stated  in the report itself, by th e  
excise duty  on aviation fuel and  th e  
S ta te  sales taxes which we are  paying. 
T hey would rea lly  balance the losses 
and th a t is a good thing. The losses 
too have decreased betw een 1955-56 
and 1956-57. In 1955-56 it  was 
Rs. 119‘40 lakhs; in 1956-57 it is 
Rs. 108-79 lakhs. This is a good thing, 
b u t a t the same tim e we have no t y e t 
a tta ined  the level of 1954-55 w hen th e  
loss, though it was substantial, w as 
less a t Rs. 90'14 lakhs.

L ast year, to«, we pointed out th a t 
th e re  was an  anom aly betw een th e  
losses and the increase in traffic pas
senger earnings, revenue ton m iles 
carried  etc. For instance, it is hearten 
ing to see th a t traffic has increased 
enorm ously, according to the  figures of 
revenue ton miles carried. In  1955-56 
it  w as 36-39 million, and the rev en u e ’ 
earning was Rs. 808*60 lakhs. In 1956- 
57 the revenue ton m iles carried  w as 
37-921 m illion w hile the revenue ea rn 
ing is very high a t Rs. 861*35 lakhs. 
In  passengers, too, we have a tta ined  e  
record. Passengers w ere 5,00,363 in ’
1955-56; now it is at an all tim e record ' 
of 5,71,106.

A lthough w e m ight be inflated about 
this and pat ourselves on the back 
tha t we have done ra th e r w ell, yet 
the re  is a ra th e r disconcerting fea tu re  
w hich I w an t the House to  consider. 
For some tim e past personally I have 
been try ing to im press upon the  M inis
try  th a t som ething is happening in  the 
field of cargo and  freight. M y hon. 
fr ien d  w ho in itia ted  th e  debate did ' 
no t raise this particu lar and  im portan t 
aspect, th a t is, w hile w e ftod th a t the- 
passengers ca rried  have enormou»ly^
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increased, cargo has fallen. The 
am ount of the  load has fallen  from  
53,856 lbs. in 1955-56 to  50,194 in
1956-57, and as has been very  rightly  
pointed out, the loss of 70,000 lbs. of 
a ir fre igh t by  the Indian  A irlines 
Corporation in the first ha lf of the 
year 1957 is som ething th a t requires 
investigation as to the  cause.

T hat is a very  serious th ing  espe
cially serious because there  a re  certain  
areas in  o u r country w here w illy nilly 
we have to have connection by air. 
1CJS5 hrs.

[ S h r i  B a r m a n  in the  Chair}
There is ju s t no convenient route by 
rail. Even people w ho by force of 
the economic situation w ould be forced 
to travel in th ird  class in tra ins have, 
now, because of partition , to  fly. Even 
the poorest in T ripura, A gartala and 
K ailashahar have to fly. O ur connec
tion from  B engal to Assam, th a t is 
the com m ercial base, the m ain base 
w ith  the res t of India, is Calcutta, and 
th a t connection has become very, very 
difficult as a resu lt of partition  and 
the form ation of E ast Pakistan , and 
although we have to use the  airlines 
m ore and more for transport of cargo, 
w e are  told th a t today th e  cargo 
carried is going down.

Some tim e back I had pu t a ques
tion to th e  hon. M inister, Shri 
H um ayun K abir, and had  asked him  
regarding the  NEFA operations. At 
tha t tim e he explained, and he  showed 
of course the  figures, th a t non-sche
duled operators had carried  the bulk  
of the freight, bu t h e  had explained 
it w as due to  certa in  difficulties w hich 
had arisen because of some trouble 
betw een the IAC and  the  NEFA 
authorities. B ut m y inform ation is 
tha t still in the eastern  pa rt of India 
from  w hich I come w here cargo traffic 
is ra th e r on th e  big side w hich can 
be a very  good and  useful source of 
profit to the  IAC, th e  non-scheduled 
operators a re  eating  into ou r fre igh t 
service. T he reason for that has to 
be gone into very seriously.

As a matter a t fact, I pointed out 
in  this House previously that often
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these non-scheduled operators charter 
our own planes, the  IAC planes, fo r 
fre igh ter service and actually  m ake a  
profit. If tha t is so, then we have 
to take up this whole thing very  
seriously. 1 feel that there m ust be 
some sort of a departm ent, a space- 
selling departm ent of the IAC, w hich 
w ill study the m arket and w ill devise 
ways and means to  book bulk  loads 
to be carried by air on a contract 
basis, so th a t people who are  sending 
cargo regularly  m ay under this con
trac t basis send the ir cargo regu larly  
th rough  the IAC. We have to go into 
th is entire  question. O therw ise I 
th ink  we shall be entirely  losing th is 
very  im portan t source of revenue 
which, it seems, has gone down signi
ficantly. I feel tha t this w hole ques
tion of non-scheduled operators has to- 
be looked in to  from  this point of view.

The report has put it in a very  
roundabout way. At first it w as diffi
cult for me to understand w hat they  
w ere try ing  to say. I t  says:

“T h e  decline of Rs. 4 ’29 lakhs
in cargo revenue is due to  a sub
stan tia l decline of Rs. 16'62 lakhs 
in th e  scheduled freigh ter service 
which was compensated to a very  
large extent by an increase in  
fre igh t revenue from  o ther 
services.”

W hat did they mean by this? V ery 
probably they m eant th a t this w as 
from  o ther services, m eaning the non- 
scheduled operations. O therw ise I d o  
not know w hat i t  means. I th ink  it  
should have been pu t much m ore 
specifically.

As a m atter of fact, I even w an ted  
to point out th a t now w e a re  finding 
th a t m ore and m ore non-scheduled 
operators a re  being patronised even 
by our M inisters. As a m atte r of fact, 
I was told tha t when one of o u r 
M inisters w ent to to u r Assam, h e  
actually  chartered  not d irectly  from  
the IAC—the IAC also has ch arte r 
planes—b u t he chartered  from  & non- 
scheduled operator. I think, if I am  
not mistaken, it  w as one of Kalingas. 
I do not know  w hether they actually^
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chartered  from the IAC itself. This 
is the inform ation I have. I should 
like to be corrected if this is not 
correct because it is ra ther discon
certing if it is a fact.

Then again, I w ant to know  also 
why it is th a t we have lost our service 
in Nepal. Is i t  tha t the Nepal Gov
ernm ent refused to  have a  direct 
route of the IAC with Nepal, or w hat 
was the reason? Why have we again 
brought about this associate body of 
the Indian A irlines Corporation and 
have given it to Shri Patnaik  who is, 
of course, a very influential man. He 
has his links and friendship with very 
m any high officials. This Kalingaa 
has become an associate company of 

'th e  IAC. Sometimes, they charter our 
planes. W hat is the reason for this? 

'W hy is it that we have lost this p a rti
cu lar line, this particu lar a ir  traffic 
from  the IAC, and an associate of 
IAC has now taken over? W hat is 
th e  reason for having this associate?

I was also pained to learn a little 
w hile ago tha t the Burm a Airw ays 
had actually  w anted to give their 
m aintenance and repair w ork to  our 
m aintenance and repair shops, th a t is, 
those of the IAC, but I w as told that 
the  whole thing was so mishandled; 
the people came here, and they w anted 
to  see the officials, but the officials did 
not have the time, and somehow or 
o ther we lost tha t contract. And that 
contract is now being given over to 
the base in Singapore of a B ritish a ir
lines company. If this is true, then 
w e have to think very seriously how 
we are going to make our IAC much 
more of a commercial venture with 
tha t ‘go’ and with that zest which are 
needed to make it a national under
taking and also m ake it pay its way 
and become a profit-muking concern 
for the benefit of the nation.

Although the Estimates Committee 
have made m any recommendations, 
which are w orth the v tv V  and very 
good, yet I find t>nt ‘.iv’ whole ques
tion of try ing  to give more and more
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of our revenue over to the  non
scheduled operators is a recom m enda
tion detrim ental to our interest.

Now, I would ju s t like to  say one 
or tw o things about our a ircraft p u r
chase policy.

Mr. Chairman: I have to rem ind the 
House tha t we have got ju s t one more 
hour to conclude this debate. May I 
know from the M over w hether he 
w ants to reply a t the end?

Shri Rajendra Singh: Yes, I w ould 
like to.

Mr. Chairman: How much time
would he takr?

Shri Rajendra Singh: About ten to 
fifteen minutes.

Mr. Chairman: He m ay take ten
minutes.

How much time does the M inister 
want?

The Minister of Transport and Com
munications (Shri S. JL. Patil):
Between both of us, we shall take 
about 40 minutes.

Mr. Chairman: That comes to SO
m inutes. Shri Harish Chandra M athur 
also w ants to speak.

Raja Mahendra Pratap (M athura): 
Shall I be able to get a t least five
minutes?

Mr. Chairman: I am sorry; there  is 
no time.

Raja Mahendra Pratap: I w ant only
five minutes.

Shri N ath  Pai: We began half an 
hour earlier than it was scheduled. 
The debate was to begin to 4 p .m ., 
but we bogan at 3.30 p .m .

Mr. Chairman: But the time allotted 
is only 2 hours.

Shri Nath Pai: But we could 'have 
used that time also.

Mr, Chairman: I think Shri.M ohiud- 
din m ay tak e  ten mlutes.

The Deputy Minister of Civil Avia
tion (Shri Mohluddln): Y«w.
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Shri S. K. PatU: Then, it may be 
r e d u c e d  to ha lf an hour betw een both 
of us.

Mr. C hairm an: Shri H arish C handra 
M athur m ay take  10 m inutes. So, in  
all, it would come to about 50 to 55 
minutes.

Now, S hrim ati R enu C hakravartty  
should try  to conclude.

Shrim ati Renu C hakravartty : Yes,
1 shall finish in two or three minutes. 
I had a lot to say, bu t I shall cut 
it down. I w anted  to say som ething 
about the a irc ra ft purchasing policy. 
The only point w hich I w ant to m ake 
is this, th a t we had first the Vikings, 
then the Herons, then the Skym asters 
and the Viscounts. There is no doubt 
about it th a t w e w ant the  most effi
cient and the best planes. B ut the  
difficulty is th a t w e are  in a tigh t 
com er regard ing  th e  foreign exchange 
And w hen w e cannot even get through 
our steel plants a t R ourkela and 
Bhilai because of lack of foreign ex 
change, we have natu ra lly  to be very 
careful as to how we utilise foreign 
exchange fo r our civil aviation and 
our airlines w ith in  the country. Of 
course, we have indented for the 
10 Viscounts. I do not w ant to go into 
that m atter. But I w ould like to  ask  
what has happened to the inquiry 
committee regarding the Herons. This 
inquiry which has been suggested by 
the Estim ates Com m ittee should have 
been set up. And it  was also stated  
tha t the u tilisation of th e  Viscounts 
would be dependent on that, or ra ther, 
I should say, not dependent, b u t we 
should study the report of this Heron 
inquiry com m ittee and thereby be able 
to utilise to the fu llest ex ten t the 
Viscounts.

There is a rem ark  in th a t report 
saying th a t we are  now on the look
out for m edium  a irc ra ft to replace the 
Dakotas. T hat frightens me. A t th is 
moment, we would love to have the 
best and the  m ost efficient planes, a ll 
Viscounts instead of D akotas; th a t 
would m ean th a t '60 to 63 Dakotas are  
going to be replaced by the Viscounts. 
B u t 1 bave h e ld  the view  all along,
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and even now I hold the view, and 
th a t is reinforced also by certain  
technical experts who say the same 
thing, tha t our D akotas can carry  on 
for a sufficient length of tim e and  
these a ircraft can be continued in  
service. This is w hat the  Indian S k y 
ways  says:

“These aircraft can be continued 
in service for several years, p ro
vided adequate spares are  in tro
duced throughout the net-work, at 
the same tim e speeding up the 
process of m aintenance. There is 
no reason w hy these old and 
trusted  a ircraft • should not give 
excellent service and achieve 
considerably m ore utilisation than 
they have been able to do.”

I cannot take up the question of u tili
sation or route pattern , since there  is 
no time. But I do feel tha t this has 
to  be given very serious thought to, 
because the concluding lines of the 
report say th a t although we have 
shown a lesser loss this year, we may 
not be able to show the same decrease 
next year because of the costlier a ir
craft. And these are the words tha t 
we find:

“As a result of the introduction 
of costlier aircraft. . .

We m ust keep this loss down. O ther
wise, we shall have this constant talk  
th a t nationalisation has been the cause 
of a ll evil and th a t we should not 
have nationalised.

Lastly, regarding the rebate on 
aviation fuel spirit—of course, tha t 
m atte r is now before the ATC, and 
they have subm itted their report,—I 
th ink  tha t a t least 50 per cent, rebate 
would be quite a reasonable thing. If 
w e can have th a t 50 per cent, rebate, 
then we shall spend Rs. 50 lakhs fess 
on fuel taxation, and possibly we m ay 
get and additional Rs. 12 lakhs on a ir  
mail carriage. 'T h a t w ill be a  very  
good thing'.

B ut I would beg of the M inister not 
to increase the passenger rates, 
especially, on the  routes w here there
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is no ra il connection. He had prom ised 
a  little  w hile ago about changes in 
services for these routes and  set up 
Jan ta  trips to N orth  Bengal, T ripura 
and  Assam. I would beg of h im  to 
see tha t w hatever m ay be the  recom 
m endation to increase the freigh t rates 
and the passenger fares fo r th e  busi
ness executive and o ther officers of 
G overnm ent—I have no objection to 
tha t; le t him  do tha t, bu t a t least in 
these routes w here the poorest of the 
poor have to  travel by  air, there  
should be no increase in fares; ra ther, 
th e re  should be an effort to bring  into 
existence th e  jan ta  airlines.

S h ri M ohiuddin I am  glad th a t we 
have th is opportunity  of discussing 
th e  report of the IAC and th e  A ir 
India In ternational. Hon. M em bers 
w ho have spoken before have given 
the  figures of the losses and  the  
increased capacity th a t has been 
created during  the  last five years. I 
shall not repeat those figures, because 
the  tim e allo tted  for m e is only about 
ten  m inutes.

I would, how ever, like to  m ention 
one im portan t factor in regard  to the  
operating  cost of th e  IAC, and i t  is 
this, nam ely th a t the price of aviation 
fuel in India is one of the  h ighest in 
the world. In India, the  price of av ia
tion fuel is Rs. 3 to Rs. 3-8-0 per 
Im perial gallon, w hile in U.S.A. i t  is 
Rs. 1-13-4, in A ustralia  it is Rs. 2-7-4, 
in P ak is tan  it is Rs. 2-14-0, and in 
U.K. it  is Rs. 3-1-9.

Shri R ajendra  Singh: But w hat is 
th e  condition of fre igh ts and fares in 
those countries?

Shri M ohlnddin: I shall come to the  
fares presently . T here is an  in te rest
ing  com parative figures of th e  cost of 
th e  various item s th a t go in to  lost of 
a ir  services. I shall give here  only 
one figure about th e  a irc ra ft fuel and 
oil. These figures a re  in term s of 
U.S.A. cents p e r ton-k.m , W e here 
usually  employ th e  figure p e r  ton- 
mile, as the  comparison is w ith  foreign 
companies, I am giving this figure per 
ton-k.m .
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In U.S.A., fo r various com panies a i r 
c ra ft fuel or oil costs %• 8  cents per 
ton kilom etre, and in one case it is 
3 • 1 cents. In  India, it  costs 8  cents 
p e r  ton kilom etre. In  th e  N ether
lands, Japan  and o ther countries—I 
have figures fo r about 13 countries 
here—the cost varies from  4 2 cents 
to  6  • 7 cents and in  one case it  is 7 • 8 .

Now, th a t is a very  im portan t factor 
w hich we have got to  take  into 
account. Shrim ati R enu C hakravartty  
has said th a t reba te  should be given, 
to  the ex ten t 50 per cent, on excise 
duty. These questions a re  under 
consideration. B ut in o rder th a t the 
House m ay be able to p u t the figures 
in the  righ t perspective, 1 have quoted 
them . I would add one set of figures 
more.

16.42 hrs.

[M r . D e p u t y - S p e a k e r  in  the Choir]

The losses to the  IAC in 1954-55 
w ere Rs. 90,50,000 and  in 1956-57, 
Rs. 1,19,00,000.

Shri Joachim  A lva: Rs. 1,19,40,000.

Shri M ohinddin: Yes. to  be  exact.

The IAC during  the  same period 
paid  in taxes as follows: 1955-5S
Rs. 96 lakhs and 1956-57, Rs. 112 
lakhs. These are  approxim ate figures;
I am not going in to  thousands. I  am  
not stressing the point th a t th e  A ir 
Services should not bear th e  excise 
duties. They m ust bear the  excise 
duties u ltim ately  in o rder th a t they 
m ay run  on com m ercial principles. 
B ut a t the  p resen t mom ent, w hen we 
a re  in  th e  early  stages of th e  deve
lopm ent of a ir  services in  India, i t  is 
an  im portan t factor th a t w e have got 
to  tak e  in to  consideration, th a t in 
spite of the  efforts m ade, a la rge  por
tion  of th e  revenues go in to  tw o 
im portan t items, th a t is, taxes and 
wages. The wages have gone u p  con
siderably. I do not grudge that, but 
I w ish only to  indicate w hat is the 
ex ten t to  w hich w ages and  other 
allow ances have increased during  th e
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last th ree  or fou r years. T he to ta l 
am ount of increase on account of 
additional cost in categorisation and  
liberalisation of service conditions is 
over Rs. 50,60,000. R ecruitm ent of 
additional staff—of course, there— 
cost about Rs. 19 to Rs. 20 lakhs 
and p a rt of this additional rec ru it
m ent a t least w as due to  the 
fact th a t the conditions fo r em ploy
ment w ere liberalised. I m ay inform  
the House—perhaps m any of the  
Members do no t know about this— 
that the  norm al hours of w ork  in  the 
IAC w orkshops are  not 48 per w eek 
but 44. So on account of the reduced 
number of norm al w orking hours and 
the liberalised leave allowances, the 
staff had  also to be increased, and tha t 
cost about Rs. 19,71,000. The addi
tional cost during  the  last th ree  y e a n  
has m ounted up  to Rs. 84 lakhs.

A nother im portan t factor th a t ha* 
come in during th is y ear w hich w ill 
affect th e  1958-59 accounts is th a t in  
1957-58, the  excise du ty  was increased. 
The effect of it on th e  IAC’s consum p
tion of fuel i® estim ated a t about 
Rs. 28 lakhs a year. Sales tax  has 
increased. The S tates have  increased 
sales tax. T hat accounts fo r Rs. S 
lakhs. The tribunal has given an 
aw ard w hich has been accepted by 
Government. T hat w ill involve the  
IAC in an  expenditure  of about Ra. IS 
lakhs fo r th e  la s t 15 m onths and a 
recurring  expenditu re  of Rs. 10 lakhs 
by w ay of increased wages. The 
additional expenditure on these items 
amounts to a t least Rs. 48 lakhs 
which th e  IAC w ill have to  bear in 
part of 1957-58 and in 1958-59.

Now, any increase in revenues tha t 
the IAC gets by providing b e tte r 
■service and b e tte r  am enities for 
passengers w ould be absorbed b y  the  
increased expenditure over which the 
IAC has no control. These a re  a few  
facts w hich I  w anted  to place before 
the House so th a t the  w hole p ro 
blem  could be judged in  th e  r igh t 
perspective.

Shrim ati E enu  C hakravartty  re
fe r re d  to the  recom m endation of th e

A ir T ransport Council th a t there  
shpuld be rationalisation in passenger 
fares. W hile on the  one hand, the 
cost of our aviation fuel is one of the 
highest in the world, on the other, the 
presen t ra te  of fares is one of th e  low
est in the world. The A ir T ransport 
Council have said tha t except fo r the 
U.S.A. and A ustralia, so fa r as the  
tourist class are concerned, the cur
ren t a ir  fares in India a re  by  and 
large the lowest in the world. On the  
one hand, the cost both on account of 
wages and salaries and on account of 
aviation fuel and oil, is high and on 
the o ther we w ant the  rates of fares 
fo r passengers and cargo should not 
be increased.

Shri B ra j R aj Singh (F irozabad): 
W hat is the  per capita income of 
India?

Shri M ehladdin: It is very  low but 
it m ust be rem em bered th a t those 
who utilise the a irc ra ft a re  persons 
whose income is quite high. It is not 
th e  villager w hose income is only a 
tew  hundred rupees tha t utilises these 
services. I t  is those w ho can afford 
to pay the  fares th a t a re  charged o r 
perhaps m ay be charged a t increased 
rates in the nex t m onths th a t utilise 
these services.

Shri Slnfu«a.n Singh (G orakhpur): 
Is it n o t for the  low er class of people?

S hri Mohiuddin: I hope a tim e w ill 
come.

Mr. D eputy-Speaker: It is open to
everybody who may utilise it. Tha 
a irc ra ft w ould not take into considera
tion the  average income of the person 
travelling.

Shri Mohinddin: W ith these few
words, I conclude.

Shri H arish C handra M athnr (P ali): 
Sir, it is not only w ith  som e satis
faction but w ith  a little  sense of p ride 
th a t w e can m ention our a ir  service^ 
the w ork done by the A ir India In te r
national in particular. They have 
m aintained a high standard  of effici
ency and they  have a repu tation  in  
the  in ternational a ir  services. Today 
the country can legitim ately be p roud
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th a t  they have not only maintained* a 
h igh  standard  oi service and efficiency 
b u t also showed im provem ents In the 
economic plane. They have done fa irly  
well. They have made fa irly  good pro
fits, particu larly  during  this year w hen 
they  w ere laced  w ith  various p ro
blems. Owing to Suez crisis, they  had 
to  route the ir planes through different 
a irports w here they had to face diffi
culties which they  overcam e in a 
comm endable m anner. So, they  have 
given a very good account of them 
selves. I w ill not go into the figures 
w hich are  supplied in  these reports. 
I t  is heartening and encouraging to 
go th rough  them.

I would only like to m ake one 
observation in this m atter th a t they  
have not been able to ju s t open up 
new  routes. They have, it is true, 
intensified, co-ordinated and consoli
dated the  old routes and they have 
increased the frequency on the old 
routes. B ut they hav* opened up  
only one new route by tak ing  the 
p lane to A ustralia. I do not know 
■why th is particu lar route was selected 
by  the A ll because even according to 
them selves, this route is not likely to  
yield a good revenue. It is likely to 
be a one-way traffic—it has been 
m entioned. I do not know  for w hat 
reasons this particu lar route was 
selected. They could have profitably 
taken over certain other routes and I 
th ink the hon. M inister w ill be able to 
explain to us why this particu lar 
rou te—D arwin to Sydney—was taken 
u p  and w hy they could not extend 
th e  service to New York and  to U.S.A., 
particu larly  in the light of our expe
rience of the increasing tourist traffic 
w hich is already there  and which is 
giving a very prom ising account of 
itself.

The hon. Mover of this motion sug
gested the am algam ation of the two 
Corporations. I am afraid  I cannot 
agree w ith him. I would ra th e r 
caution the hon. M inister against 
tak ing  such a step in any hurry . I 
hope the experience w hich w e have
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got out of the  in tegration  w ill no t be 
lost on us. T he standard  and th e  
p attern  of w ork are  different in  the 
tw o Corporations. In  th e  international 
services, you have a d ifferent so rt of 
problem s to be faced and certain 
different standards to  be m aintained. 
We cannot also forget th a t the  o ther 
Corporation has been constituted by 
the am algam ation of different com
panies w hich had very different p a t
terns, and standards. T he adm in istra
tion had very  great difficulty in b ring
ing about an integration of these v ari
ous services. If these tw o Corpora
tions are  now to be am algam ated th a t 
w ill give rise to  a sense of uncertain 
ty among the staff and  it does not 
w ork wbII. L et them  w ork separately 
for some time and let the standards 
be raised. Let us see w hether they 
come to a p roper stage w hen these 
two could be am algam ated. Certainly,
I do not suggest th a t they should w ork 
as separate units fo r a ll times. B ut 
I th ink  we w ill have to exam ine these 
adm inistrative problem s and the uncer
tainties arising out of the  am algam a
tion of services. We have had some 
little  experience w hen certain  railw ay 
services w ere integrated. It is now 
seven or eight years. We have been 
w orried about thi.; problems: we had 
to face so m any difficulties. The integ
ration  has not been finalised to this 
day. So, this uncertain ty  among the 
personnel does affect the efficiency and 
the w orking of the Corporation and 
the a ir services. I would ra th er like 
to  w arn  the hon. M inister to take all 
these factors into consideration before 
he accepts the suggestion to  am alga
m ate the two Corporations.

The IAC, I am sure, is also w ork
ing up. I t had certain teeth ing  trou
ble and it had inherited certain dis
advantages and in the initial stages 
it d id not v ork to our satisfaction. 
B ut it appears th a t it  is coming up 
now and I have read  in today’s papers 
a very  heartening report th a t the 
traffic particu larly  in our hom e ser
vices is very  prom ising and it is 
likely tha t they are not able to cope:
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w ith the  fleet a t th e ir disposal. I t  
is very heartening.

My hon. friend  has explained the 
difficulties in  m aking this service less 
costly than  they a re  a t present. In 
this respefct I have a particu lar com
p la in t I t is about th e  routes and the 
policy which has been followed. I 
hope the hon. M inister anticipates me. 
My particu lar com plaint is tha t even 
those places which w ere on the in te r
national a ir routes and on our hom« 
routes have been cu t out.

17 hrs.
I particu larly  w ant to mention 

Jodhpur. Jodhpur w as one of the 
earliest places in the a ir  travel. I t  
was on the a ir  m ap of India and also 
on the international a ir map. It has 
one of the  finest aerodromes which 
was built even before Delhi and 
other airports developed to their p re 
sent sizes. I t was the first place which 
started an a ir club. Even today it is 
a place w here you are  giving air 
training—it is a centre for the m ili
tary. The ru le r of tha t place took a 
particular interest in aviation. He 
was perhaps the first honorary A ir 
Commodore of India. You can just 
imagine, Sir, the feelings of the peo
ple of that place when they find the 
place out of these routes.

I do not know w hat the ir policy and 
programme is. Are we to be scared 
away by small losses which are, 
again I mention, of a very tem porary 
nature? There a re  certain factors 
Which are  responsible for these occa
sional losses. My friend w ill say tha t 
they had w atched this for a certain 
continuous period. I would submit, 
Sir, if they had taken  a fu ller picture 
of the thing, if they had taken cer
tain other steps, even if they had 
taken into confidence the Government 
of Rajasthan they would have found 
that certain steps could be taken to 
Improve the situation,

I w ill ju s t give him  an example. 
You a re  shifting certain offices from 
Delhi. The Salt Commissioner’s 
Office, which has under i t  now an  All
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India company, is now to be located. 
The Chief M inister of R ajasthan w ant
ed that this office should be located 
a t Jodhpur for various reasons. B ut 
the officers here, fo r the sake of near
ness and for w ant to a ir  travel faci
lities, do not w ant to go there. So it 
s tarts a vicious circle. If in our de- 
veloing economy you cut out th« 
names of such prom inent places which 
had enjoyed that facility fo r over 2 0 ' 
years, you can just imagine the feel
ings of such people. I am unable—in 
all earnestness I have been trying to- 
understand the view point of the Gov
ernm ent, the view point of the adm i
nistration—to explain it to my people. 
There have been representations from 
the Cham ber of Commerce and other 
bodies. Even the Chief M inister has 
agreed tha t if you start the service 
again, he w ill perm it his officers to 
travel by a ir  instead by first-class.

1 think these factors should be taken 
into consideration. It would be tragic 
and sad if in the wake of independ
ence. especially now when we are de
veloping our services and a re  opening 
new routes, wc cut out such im portant 
places. Many other ways and means 
could have been thought about as to  
how this route could be made more 
profitable—we can sit down and do 
it. If even inspite of it my friend 
has got only that short vision, tha t 
bctnia policy and he only w ants a 
pound of flesh by saying tha t if there 
are Rs. 2 lakhs then we can possibly 
have that, I would like to know w hat 
is the policy o' this Ministry, w hat 
is the approach of this M inistry; 
w hether it is the short-sighted com
mercial thinking on which they are 
proceeding or they will take a proper 
outlook, they will take into considera
tion vnnou'i other factors and give 
the proper place to im portant cities.
I would implore the* hon. M inister to 
give f-erious thought to this m atter 
and try to restore this service as soon 
as possible.

I would only make a brief mention 
of two points in about two minutes. 
So fa r as the services are  concerned^
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an  objection w as taken  by the M over 
of th e  m otion th a t the percentage of 
h igher grades consumes about 55 p e r
cen t of the  salary  bill. B ut m y hon. 
friend  forgets th a t there  are  certain  
pecu liar services— and airlines is one 
of those peculiar services—w here the 
technical personnel is alw ays highly 
paid. W e have got of necessity 
to  pay them  high, though th e  
pa tte rn s differ from  departm en t to 
departm en t. W here you need highly  
technically  qualified persons—ground 

•engineers, pilots o r hostesses—their 
salaries have got to be high 
and the percentage of the salary 
b ill consum ed by them  w ill be cer
ta in ly  m uch m ore than  in other depart
m ents w here the establishm ent con
sists m ore of clerical employee*. This 
is no t a departm ent w here you em p
loy so m any clerks and babus. T here
fore, w e should not try  to  judge the  
w roking  of the  corporation* by those 
standards.

He also objected to appointm ent of 
women as a ir hostesses.

Shri Rajendra Singh: No, Sir; I
ob jected  to  PRO ’i  and no t a ir  hostes- 

^  *
Shri Harish Chandra M athnr: W hat 

I  w an t to  subm it is that, w hile the 
services a re  open to  all persons, there  
a re  certa in  services w hich w ill a ttra c t 
a  particu la r sex; it is in the  n a tu re  of 
th>” gs. I w ill quote the cases of
USSR. In the m edical profession
an d  in  the teaching profession in
U SSR you w ill find th a t a t least 60 
p e r  cent—it is even up to  80 p e r cent— 
of th e  jobs go to  one sex, the  fem ale 
sex. I t  is no t because th ere  is a cer
ta in  preference being given. I t  is in 
th e  r e ry  n a tu re  of things and certain  
th in g i develop. If a particu la r p refe
rence  is to  be given, w e should not 
g e t funky  about it.

Shri S. K. Patil: Mr. Deputy-
S peaker, Sir, I am  extrem ely  
g ra tefu l to th e  hon. M em bers of
th e  suggestions th a t they  have m ade 
* n d , particu larly , the  very  apprecia-
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tiv e  m anner in w hich they  have m ade 
references to  these a ir  corporations. X 
am  glad th a t th e re  is an  increasing 
realisation in th is House th a t aviation 
has become a necessity everyw here in 
this w orld today; it is no longer a 
luxu ry  and i t  has got to  be m aintained 
no m a tte r a t w hat cost.

If everything is to  be judged like  a 
com m ercial en terprise  th a t unless it  
m akes profits i t  is not to be continued, 
civil aviation w ould have no chance 
in this country or, fo r th a t m atter, any 
o ther country  in the w orld. I  can as
su re the M em bers of th is House, and 
they can also verify  fo r them selves, 
th a t even in countries w here civil 
aviation has succeeded and  is  m aking 
profits today, fo r years together very  
colossal losses w ere incurred.

People h a re  got to be m ade air- 
m inded. M any o ther things have got 
to  be done. Considerations of safety  
and security  a re  param ount in  every
body’s mind. A ll these trends of m ind 
have got to  be encountered before 
civil aviation becomes a  com m ercial 
success anyw here. Therefore. I should 
like to te ll th is H ouse th a t if they  ex
pect th a t by  any magic civil aviation, 
w hether it  is  in ternational o r in ternal, 
is going to be a com m ercial success, 
they  are  rea lly  labouring under a m is
apprehension.

I  am saying this n o t because there  is 
no  room fo r economy. T here is room 
fo r economy and it  m ust be constantly 
under watch. But, a fte r  having done 
th a t you m ust not come and  te ll me 
very  often th a t because a particu lar 
th ing  is not m aking any  profit i t  
should be stopped. H ere is m y hon. 
friend  S h ri M athur who m ade a  very 
eloquent and pow erful plea for these 
in te rna l feeder lines connecting Jodh
pur, Ja ipur, U daipur, and others. 
T hough he m entioned only Jodhpur, it 
includes m any o ther things. I have 
been continuously getting le tte rs from 
everyw here. The hon. M em ber also 
ta lked  to  m e p rivately  th a t the  p ro 
fit m otive should no t b e  th e  only 
m otive in having our aviation; because



Motion re. 7 MAY 1958 Reports of th e  Indian A ir- 2 3 8 1 0
lines Corporation and the  

A ir  India International 
Corporation

all these capitals and o ther im portant 
places have got to  be in ter-linked  in 
aviation. Tim e is moving fast, adm i- 
nistraCdh is m oving fast in a fast 
moving w orld, and w e cannot afford to 
be slow. Therefore, th e  House m ust 
be ready fo r a t least ten  years to 
come to  have losses, and even m ore 
losses. I am  not th reaten ing  th a t 
more losses w ould be there. Nobody 
would be happ ier than m yself if  I 
could present a budget and say th a t 
you have incurred  no losses. Not 
only on the in ternational lines bu t 
even in the in ternal lines. B ut even 
if it does no t come to that, fo r the 
propagation of aviation, fo r m aking 
people airm inded in th is country 
which they are not today, you w ill 
have to spend money, and a  p a rt of 
our money has got to  go outside, of 
our revenue and expenditure of this 
country.

H aving said that, I m ust say tha t 
w ithin less than five years of the civil 
aviation becoming a nationalised en
terprise  in th is country, w ith  these 
corporations, w e have rendered by and 
large a magnificent account of our 
service. I do not say so because I am 
in charge of this M inistry, bu t take 
any im partia l opinion anyw here in 
the w orld, and I am very  proud to 
say th a t today our lines, w hether it is 
the IAC or the  A ir India International, 
rank  w ith  some of the m ost progres
sive and m ost efficient airlines in the 
International world.

I can give you one illustration  ju s t 
to prove th is thing. So fa r  as the 
in ternational traffic is concerned, it  is 
open to  people, the passengers, else
w here no t to  trave l in our planes 
because there  a re  over so m any lines, 
the TWA, the TAA, the KLM, Q uan
ta* and m any o ther lines. B ut foreign 
passengers p re fe r our airlines, apart 
from Indians. If Indians p re fe r our 
lines, you m ight say th a t they  are  do
ing so from  a patriotic m otive and so 
there  is nothing in th e ir doing so, bu t 
even o ther passengers have shown a 
preference fo r the  A ir India In te rna
tional because th e  efficiency and the 
treatm en t th a t w e afford +or in

the A ir India In ternational a re  of the 
highest order. Therefore, w e m ust be 
proud th a t in less th an  five years we 
have m ade m uch progress. Of course 
credit m ust be given to those who 
ran  these lines even before we took 
over. I am not saying th a t we alone 
did it. B ut all th a t u ltim ately  is a  
national gain th a t we have achieved. 
If India is air-m inded today—and in  
perhaps w ithin fifteen years w e w ill 
be more so—much of the  credit goes 
to these lines and those private peo
ple who, out of the ir enterprise, did 
well. B ut they m ight have done 
m any mistakes. B ut please do no t fo r
get tha t if th a t enterprise had  no t 
been there, there  would have been 
nothing fo r us to nationalise. We 
nationalised som ething and took over 
something, w ith  some of the  bad 
things hanging over, bu t by and large, 
we m ust pay  our tribu te  to those who 
had the courage and who took courage 
in the ir hands and did develop this, 
which is so beneficial to this country. 
We have im proved upon it, and d u r
ing the last five years, we have done 
something, both in the in ternal and 
in the international lines. If you take 
the account as a whole and not m ere
ly go to m inutest details somewhere, 
w here we m ight have m ade m istakes— 
wc have m ade m istakes—by and large, 
the sum total of it w ill be th a t we 
have rendered an excellent account 
in thi - field.

Now, so fa r  as the airlines are  con
cerned, the A ir India International 
has made a profit, as you have seen, 
of about Rs. 38 lakhs. From Rs. S 
lakhs we have moved on and on up to 
Rs. 38 lakhs. But even supposing tha t 
we had not made tha t profit, then also 
I could have said tha t even w ith a 
loss, looking to the excellence of th a t 
service, the regularity  of th a t service 
and looking to many other things 
which the foreigners applaud m ore 
than ourselves, surely this gain, a l
though it appears U, be a sm all gain, 
is most commendable.

Coming to the in ternal line, it  has 
been pointed out th a t w e have made 
a loss of Rs. 120 7aklu. My hon. col-
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league has pointed  out the  facts. I f  
you take  in to  account th e  various 
item s of cost, th e  accessories th a t 
have  been paid  for, aviation petro l 
and a ll tha t, and th e  w ages—w e have 
given wages to  the  ex ten t of Rs. 84 
lakhs p e r annum  afte r w e have  taken  
this line from  others—considering all 
th a t—a loss of Rs. 120 lakh  is not a 
loss a t all. I am  not m erely stating  
th a t because it  is only so m uch, m ore 
loss could have been incurred . N oth
ing  like that. A s I  said a t th e  begin
ning, I w ould b e  a  happy  m an if th e  
losses a re  com pletely elim inated and 
w e show th a t instead of a loss there  
is  a profit. B u t even if you take  all 
these factors into consideration, you 
w ill find th a t the loss w e have incur
re d  is negligible. W hatever w e m ight 
do, w e have got to  expand. Some hon. 
M em ber said th a t if  some line is not 
m aking a profit, stop it. If you go on 
th a t consideration, possibly there  
w ould no t be any line  in India today, 
because every  line is bound to  m ake 
a loss a t least fo r five years o r ten 
years un til b e tte r  craftsm anship, b e t
te r  train ing , b e tte r  facilities and bet
te r  every th ing  is obtained. Then alone 
th e  percentage of air-m inded people 
In India w ill increase, and  then alone 
th e re  w ill be a solution.

I  shall illu stra te  it. W hen th e  Vis
count came, w hat happened? The 
people have got confidence in the 
Viscount no t only because it  is a supe
rio r a irc ra ft w ith  fou r engines, b u t 
because of its safety, security  and 
everything. T herefore you w ill find 
th a t w hen you w an t to  trave l by  th e  
Viscount e ither to C alcutta o r Bom
bay  or anyw here, ou t of 44 seats 
hard ly  any sea t a t any tim e is vacant. 
You have got to  book your seat tw o 
days, fo u r days o r e igh t days in ad
vance in order to  trave l by it. W hat 
has  happened all of a  sudden? Has 
th e  prosperity  of India risen all of a 
sudden? A ll of a sudden has the  p a t
riotism  developed am ong the Indian  
people, o r has there  been a sudden 
sense o f urgency o r patrio tism  sudden-
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ly  developing, b u t i t  is a sense 
of security  th a t the  people have 
got, nam ely, th a t this is a  reliab le  
plane, fast plane, m ore efficient plane. 
T herefore you see th a t it  is alm ost 
continually  full. The figures th a t I 
have got fo r the  last tw o or th ree  
m onths suggest th a t i t  w ill alw ays be 
a paying proposition. If you go a t this 
rate, as some hofh. M em ber has said, 
one m ight ask, w hy  not have all Vis
counts and instead of ten, have  100 or 
200  of them. I wish w e w ere in  a 
position to do that. E verybody would 
welcome that, bu t rem em ber th a t if 
air-m indedness increases in India 
year a fte r year, a poin t of tim e m ay 
come w hen even to  have 100 Viscouts 
w ill no t really  be a lu x u ry  in this 
country. You can have th a t and your 
traffic w il increase. I am not suggest
ing th a t it w ill happen tom orrow. B ut 
until then some o ther methods have 
got to be found out in order th a t our 
aviation does no t become altogether a 
loss.

I now quote in passing some of the  
figures about the aircraft. The A ir 
India In ternational has today eight 
super-constellations as everybody 
knows and th ree constellations. We 
a re  having th ree je t Boeing aircraft 
to which a very  laudatory  reference 
has been made. W hen th e  Boeing 
comes in, it w ill be a com plete revolu
tion in aviation: it  has g rea t speed; 
the norm al speed of Boeing is about 
double tha t of any fast aircraft. I t  is 
600 miles p e r hour. You can im agine 
w hat it means. I t is not m erely  speed. 
I t is speed in our hab its and every
th ing  th a t perta ins to  aviation changes, 
and along w ith  th a t th e re  is th e  pos
sib ility  of getting m oney or even los
ing money. T hat also increases. These 
th ree  planes cost som ew here about 
Rs. S crores fo r each plane. I th ink  
the seating accommodation of each is 
120. A ll these th ree  planes, w ith  
the ir spares, are  costing us som ewhere 
about Rs. I l f  crores, and naturally , 
these 10 Viscounts th a t w e h ave  
taken cost us som ewhere about Rs. 40 
lakhs to  Rs. 59 lakhs each. Therefore,
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about Rs. 470 lakhs is the  total, and 
with spares, etc., it comes to Rs. 7k 
crores or so. Ju s t th ink  about th« 
colossal price th a t we have to pay in  
o r d e r  th a t aviation succeeds in th is 
country.

Not only that. I t  is not enough tha t 
we have got a fast-m oving plane. 
Along w ith that, o ther accessories 
have got to be brought into being, 
namely, the  runw ay. The runw ays 
have got to  be extended. Big air 
terminals have to be built. You have 
seen w hat has to be done a t Bombay. 
The other day there  was a discussion 
about it. For a je t plane, the ru n 
way has to be extended from  8 ,200 
feet to 12,000 feet. That runw ay is 
costing us somewhere about Rs. 4 
crores. T hat is a m ere extension cost. 
There are other things that are  going 
to be done there, such as meteorologi
cal equipm ent and o ther things. I am 
giving the House all the  p icture in 
order to bring hom e one fact, and tha t 
fact is that with the progress of avia
tion in this country we m ust be p re 
pared to foot an increasingly larger 
bill year after year and let us hope 
that our air-m indedness and our habit 
of using aeroplanes will counterbalance 
that and that ultim ately we shall be 
able to show better results.

So fa r  as the Indian A irlines Cor
poration is concerned, there  also we 
have got quite a num ber of planes, 94 
in all. Skym asters are six, Viscounts 
five, and they will be ten soon, and we 
have got a few more. There are 12 
Vikings and the Dakotas are 63. 
Herons, eight. Out of these 94, some 
of them are not w orking today. Some 
Members w ere particularly  critical 
about the Herons. I am not going 
into the details, bu t we have got to 
meet the difficulty and m ake some 
kind of experim ent for the feeder 
lines. Even today, I am flabbergasted, 
and I do not know how other bigger 
aircraft could be used on these lines. 
Viscount is good; Boeing is good; 
Constellation is good; But surely for 
the feeder lines fo r Jaipur, Jodhpur 
and Udaipur, I am not going to run
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them  w ith a  Viscount or w ith a Con
stellation and much less w ith  a Boe
ing. Some kind of plane has got to 
be found out. Even the Dakotas need 
not be continued after two or five 
years. A tim e w ill come when the 
Dakotas have got to  be replaced, and 
we have to make a choice. Sometimes 
tha t choice prove? to be not exactly a 
correct choice. I t is very difficult. W e  
are a new nation in aviation. We arc  
ju s t developing our aviation habit and 
the engineers—

Shrim ati B ennka Ray (M alda):
Why not build some planes also?

Shri S. K. Patil: Yes; very  fine.
Ladies a re  m ore progressive than 
men. We have bu ilt some planes our
selves. B ut they are  not fo r use in 
civil aviation. They are used for m ili
tary purposes. But who knows, w ith
in a reasonable distance of tim e we 
shall be able to build bigger planes 
even. All these things have got to  be 
done and sometimes the choice is bad. 
I t was asked why Heron was chosen. 
I am not defending the m istakes tha t 
were committed. It is a mistake, but 
the m istake was done in good faith  
and the House m ust accept th a t m is
take was done in good faith.

We w ant a small plane, which iJ 
m anoeuvrable, and yet has got the 
maximum speed, because it has four 
engines, which has a small pay load 
and which will have only 11 o r 12 
seats. And the feeder lines, w herever 
they are, w ill not get passengers. My 
hon. friend, Shri M athur, was quoting 
w hat a Chief Minister has stated 
about a ru le  tha t the officers w ill bo 
allowed to travel by air instead of 
ftrst-class. I wish they had made this 
rule earlier in which case the poor 
Heron would not have got a bad name 
and possibly we could have given a 
good account of ourselves.

An Hon. M em bei. They should
have been consulted.

Shri S. K. Patil: I am  not finding 
fault w ith him. I am  m erely saying 
the facts of the case. Therefore,
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because of th e  larger security  com
ponent th a t it  has got, because of the 
m anoeuvrability , because i t  can fly a t  
low altitudes, take off quickly and 
come back quickly it  is favoured. Now 
a ll these things do count a lot, so fa r  
aa the  feeder lines are  concerned. Now 
a question w as asked w hy the H erons 
w ere taken. We have m ade an  experi
m en t and m uch of the  loss during the 
las t so m any years is largely  due to 
th e  fac t th a t we have been m aking 
losses on that. We have now ground
ed  them  and we a re  selling them. We 
hope to sell them. Each ot them  was 
bougnt— 1 am  speaking subject to cor
rection—at a cost oi Rs. 74 lakhs. 
T here is also a sinking fund. They a re  
expected to  fetch  Ks. 5 lakhs to Rs. 5& 
lakhs. We are  selling them. We have 
already sold one to  H industan Steel. 
We have got seven more. W hen they 
a re  sold, ultim ately the loss w ill no t 
be great. B ut the ind irect gain th a t 
this country  has got, nam ely th a t 
those people have got accustomed to 
a ll this, th a t , outw eigh the disad
vantage. Now a m an in th e  street can 
say w nat a re  the qualities of the V ik
ings, Super-Constellation and the Con
stellation, contrast them  and com pare 
and so on. All tha t m eans knowledge 
and  th a t knowledge certainly m u it be 
paid  for. We do not simply get it  fo r 
nothing. We get it because all this 
has come and because people are  be
coming m ore and more air-m m ded. 
They w atch the progress of the planes 
and com pare and contrast them  and 
find out w hat is the best fo r them. 
T herefore, if m istakes are m ade—and 
m istakes w ill be m ade—they are  a l
ways m ade in good fa ith  and the 
House has got the righ t to reprim and 
then for the m istakes but the fact 
tha t they a re  done in good faith  m ust 
be accepted. Surely, these m istakes 
w ere no t done in bad faith . If  civil 
aviation means a good thing and if  it 
u ltim ately  tu rn s out to be bad, you 
m ust be charitable, and the  House 
is a lw ays charitable to the m istakes 
th a t 'a te  com m itted in  good faith.
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A n  Hon. M em ber: You a re  tak ing
it  too far.

Shri S. K. P a tll: I  am  no t tak ing  i t
too far. My hon. friend  has pointed 
out th a t if only we had  no t experi
m ented it, we w ould no t have had  all 
these losses. 1 do not w an t to repeat 
th a t poin t here.

Then, so fa r  as the  w orkers a re  con
cerned, an hon. M ember m ade a sug
gestion th a t the w orkers m ust be 
trea ted  w ell. They a re  trea ted  welL 
If the  w orker anyw here has got to  be 
given the best trea tm en t, it  is a w ork
er in the civil aviation, because he 
deals w ith a m echanism  w hich is so 
very  efficient th a t unless he him self 
is efficient, surely he  cannot work. 
Therefore, the resu lt w as th a t as soon 
as we took these eight companies, 
they w ere very  low ly-pai^ w orkers 
and in order to bring them  on p a r 
w ith Tatas or the o ther nationalised 
concerns w e had to increase the w age 
bill and it  came to about Rs. 84 lakhs 
of rupees for one single item  in  1956- 
57. And tha t w ill explain to you w hy 
these losses have got to be m ade or 
are  made.

Now, I do not w ant to go into the 
details. I w ill only re fe r to one o r 
two points w hich the  hon. M em bers 
have made. The hon. M em ber, S hri 
R ajendra Singh referred  to economy. 
We are  w atchful of the economy. We 
are alw ays th inking about how econo
mies can be made. If there are  any 
defects in the  w orking of the Corpo
rations, they can be mended.

R eference was m ade to the question 
w hy these tw o Corporations should 
not be b rought under one. T here Is 
one opinion th a t they should be amal» 
gam ated. T here is another opinion by 
another hon. M ember th a t they should 
not be am algam ated. I have got an 
open m ind on this subject and I can 
assure the House th a t nothing w ill be 
done in haste. We have got only five 
years’ experience, and th a t is no t a 
very big experience. It is no t as If 
w e can do w onders if th ere  is am alga
m ation or bifurcation. W onders could
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be done w hen we become air-m inded, 
when our adm inistration becomes very  
efficient and uptodate and w hen los
ses a re  m inim ised, if not eliminated.

A nother thing th a t he suggested was 
about the  hostesses, to  w hich answ er 
has been given. He asked w hy there  
are fashionable hostesses and  ladies 
w ith good faces. I am  quite sure tha t 
he has no objection, e ither to the 
ladies or the good faces. Ladies w ith  
good faces have been applauded 
everywhere in every country from  
time im memorial. The system  of hos
tesses was introduced in  the  W est. I 
remember, i t  was no t introduced 
because somebody m ust be there  or a 
nurse m ust be there  to look after a 
patient,but it  was introduced because 
an air hostess is a pastim e and she is 
useful. Therefore, she m ust have all 
these things. W hat I m ean to say is 
that she m ust be clever and tactful. 
It is not m erely die service. There
fore, a good face in a hostess is one 
of the qualifications fo r the ir selec
tion. Therefore there  is nothing 
wrong about it.

He does not seem to like b lue saris. 
Some people have got some fascina
tion fo r some colours. I do not know, 
but those who selected the b lue sari 
must have a fassination fo r blue. B ut 
I can assure him  th a t I was not res
ponsible for the selection of blue 
saris. B lue is not my very favourite 
colour. B ut even then, w hat I am 
saying is th a t these colours are  chosen 
for efficiency, for good looks and so on 
and so forth. T herefore I need no t be 
sorry about it.

We have some stew ards also. He 
suggested th a t  S tew ards are  not bad. 
1 cannot be un just to m y own sex. 
(Interruption) You need not in te r
rupt me. They m ay be good, bu t when 
these stew ards w ere appointed I 
found nobody ever called a stew ard 
for service. I  used to feel very  h u rt 
about i t  as to w hat is wrong. The 
poor fellow was so efficient. The sys
tem of hostesses has come into being. 
I t  has become popular and i t  is going
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to  be increasingly popular and w e 
shall have nothing to say.

Then it was said w hy are we pay
ing high salaries to them. These are 
hazardous jobs and therefore they 
have got to be paid. I t  is not an ordi
nary  job. Sometimes great risk  is in 
volved and therefore we a re  paying 
them.

Then it was said tha t Rs. 19 lakhs of 
commission was paid. Now this pay
m ent of commission is a norm al p rac
tice in all the airlines of the world. 
You cannot be different from  the 
other airlines. We have got to work 
through the tourist agencies and other 
things looking a fte r the travellers. If 
you say tha t our line is very popular 
and we do no t w ant their help, that 
cannot be done. I t  has got to depend 
on them  in order to be abreast of all 
the practices which have come in 
aviation, w hich the progressive 
nations have.

Then about the Rs. 7 lakhs spent in 
advertisem ent, I m ay say th a t it is 
not even one per cent. O ther lines 
pay four to five per cent. The Esti
m ates Committee also felt th a t if we 
spend up to one per cent it is not too 
much of advertisem ent. Therefore, a 
little  less than Rs. 7 lakhs on a  total 
bill of about Rs. 6 to Rs. 7 crores is 
not large. A dvertisem ent is not 
m erely to secure a passenger bu t to 
m ake people a ir-w orthy  by telling 
them  everything about aviation so 
tha t more and more people come to 
think about aviation. Therefore these 
advertisem ents have got to be conti
nued.

Then, my hon. friend, Shri Alva, 
m ade a reference to some of the very 
b rave deeds of our pilots etc. May I 
repeat that? I w hole-heartedly sup
port him  in this. Our pilots are  really  
an object of pride. W herever we go, 
I have seen in G eneva and in Hong 
Kong landings done by our pilots in 
w eather conditions w here except the 
brave no pilot w ould ever really  at
tem pt, they say the Indian pilot is one 
to  be envied. We are  no t behind any-
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body in applauding the ir services. If 
they a re  not paid m ore adequately, i t  
is because we love them  so much. 
A ppreciation should be accepted p a rt 
ill kind and p a rt in cash. We are  not 

. in a position to pay  them  more, bu t I 
may t>ay tha t there  is no class of pub
lic servants th a t deserves a be tter 
treatm ent than the  p ilots and the 
servants of our aviation services.

Coming now to the routes pattern , 
Jodhpur and o ther places w ere m en
tioned. I agree w ith  my hon. friend. 
I t  is not my opinion. I can feel p e r
sonally because I am an aviation man 
all m y lifetim e not because I acciden
tally  happen to be the M inister of 
Aviation. Aviation cannot succeed 
unless you lake the ‘plane first even 
if there  is no passenger. A fter w ards, 
people come to know th a t there  are 
advantages in going by air. W e can
not go in the slow-moving trains. 
Sometimes one can go, but there are 
some occasions when fast-m oving 
planes are  also necessary. Therefore 
feeder lines have come into being. It 
m ust be such a netw ork  of feeder 
lines tha t you can go from  anyw here 
to everyw here in the country w ith as 
much speed as is capable of. I shall 
get the question of Jodhpur examined. 
Li Jodhpur line we are  having a loss 
of Rs. 4 lakhs. It is not an ordinary 
loss.

About A ndhra, how m uch have I 
suffered because there is no aeroplane 
there  and everytim e I have to m otor 
60 o r 200  m iles about ten times in two 
or th ree  months. If a large State, like 
A ndhra, w ith  36 m illion people, who 
a re  flug everyw here, is not linked 
w ith feeder line, surely our aviation 
cannot be said to have m ade sufficient 
progress. All these things w ill be 
exam ined in the ir p roper perspective 
The House m ust be co-operative, tha t 
ia, they m ust not a t once say, because 
w e are  m aking losses, w e m ust not 
do that. If w e are  p repared  to suffer 
losses for ten years in order to p ro 
pagate aviation, I shall guarantee, at 
the t a d  of it, we shall s ta rt m aking

money in aviation. B y th a t tim e, 
large percentage of ou r travellers w ill 
have acquired airm indedness th a t is 
required.

I have not m uch to say. The hon. 
M ember has to m ake a speech in 
reply. I can end on a note of opti
mism. I have not said th is m erely in 
order to take advantage of the  posi
tion. In the past we m ay have failed 
in m any places. So fa r as aviation i» 
concerned, barring  a few  m istakes 
th a t we have done, which could have 
been avoided,—we shall avoid them  in 
the fu tu re—we have made a success 
of aviation in this country. I t shall 
stand to the credit of th is G overnm ent 
of ours and our democracy—this is by 
far the most im portant and magnifl- 
cient nationalised concern th a t they 
have handled—a concern which has to 
be answ erable lo  “m illions of people 
who are the passengers ultim ately— 
when we come to realise th a t their 
verdict w ill be, we have done well.

Shri R ajendra Singh: Mr. Deputy- 
Speaker, I th ink  the hon. M inister 
deserves congratulations for defending 
the indefensible. He has a t least been 
unjust to me by m isquoting w hat I 
said. I have never said tha t this avia
tion should be run  entirely  o r abso
lutely on a commercial basis. I simply 
suggested tha t stric t economy should 
be applied. The hon. M inister says 
tha t fo r ten years to come, we w ill 
have to p repare ourselves fo r losses 
and then and then only can aviation 
im prove and develop in this country. 
If aviation can develop, if every m an 
could have an a ircraft in India, if 
every village can have an aerodrome,
I think nobody could be happier than  
me. But, one m ust also understand 
th a t no communication how ever im 
portan t can develop entirely  in ignor
ance of the economic situation p re
vailing in the country. If the  econo
mic situation of our country perm its 
of enormous developm ent of aviation, 
it can. But, if the economy does not 
perm it it, no m atte r whosoever is the
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M inister here  in th is House, it cannot 
develop.

I  w anted to  know  from  him  w hat 
would be the  character of th e  Corpo
ration and the ex ten t of its accounta
bility  to Parliam ent. The M inister has 
kept silent on it. I am  very  sorry. As 
regards labour relations, I pointed out 
tha t some fussy things are  being done, 
tha t people a re  upgraded who do not 
deserve it, and sometimes upgrading 
takes place atrociously regardless of 
labour law s and certain  principles. 
The M inister has kep t silent. The m ost 
painful th ing w hich occurs to  m e is, 
I never m entioned about a ir 
hostesses. I know  air hostes
ses have a very difficult 
task to perform . They certain ly  
take an enorm ous am ount of risk. I 
never said anything about that. I said 
simply about the  Passenger Relations 
officers who w ere recru ited  when, of 
course, th e re  w as no need fo r them. 
Even if there  w as some need, they  
were given a certain  preferen tial 
trea tm en t regardless of principles and 
regardless of rules, which has brought 
about unrest and discontentm ent 
among tv>e labourers. If  aviation is so 
im portant and labour has to be satis
fied by giving h igher salaries and 
higher am enities, it  is also tru e  that 
labour m ust feel satisfied th a t the 
trea tm en t th a t is m eted ou t to them  
is no t different and discrim inatory, 
and th a t it  is fa ir  and honourable.

W ith these words, I conclude.

•GOVERNMENT ADVERTISEMENTS 

( W W )  :
^  tn h r, q v
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•H alf-A n-H our D iscussion.




